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GOVERNMENT CF INDIA
MINISTRY OF FINANCE
(DEPARTHMENT OF REVENUE)
NEW DELHI: DATED THE {7TH MARCH, 1986,

NOTIFICATION

SR wE v s s ey

(INCOME=TAX)

No.éfflz"(F,No.197/180/85—IT(AI): In exercise of the pouwers
conferred by sub-uvlause (iv) or clause (23C; of Section 10 of
the Income-tax Act, 1961 (43 of 1961), the Central Government
hereby notifies "The Cowasjee Jehangir Charitable Trust,
Bombay " for the purpose of the said section for the periad
covered by the assessment years 1984-385 tg 1986-87,

e ho—
( ReK. TEWARI )
UNDER SECRETARY TO THE GOVUT. OF INDIA
To :
‘ The Manager
/“ Government éf‘ India Press,
: Ring Road, Mayapuri Industrial Area,

B {(Near Rajouri Garden), New Dell...
::5(6.‘— |

1 Copy tos=
s 1. The Director, International Finance-Tax Consultants Put, Ltd,,

Calcot House, 1st Floor, 8/10, Tamarind Ste., Fort,
Bombay~400023, _ '

The Commissioner of Income-tax, Bombay titymIU, Bombay for
information and necessary action
All Commissioners of Income=~tax,

Directors of Ins.(IT)/(R&S)/(P&PR)/(InV,) New Delhi, .
Director of 0&M Services Income~tax), 15t Floor, Aiwan—g~
Ghalib, Mata Sundri Lane, New Delhi (5 copies),

All Officers & Sections of I.TeWing of CeBaDeTey, New Delhi,

Comptroller & Auditor General of India, New Delhi(2(Q copies),

Bulletin Sec. of Dte, of Ins, (RS&PR), New Delhi(s copies),
Director of Training, IRS, National Academy of Direct Taxes,
staff 'College, Nagpur (5 copies),

Shri P.K. Kartha Jt. Secy., Ministry of Law, Justice and
Company Affairs (Department of Legal Affairsf, New Delhi,
Ote. of Ins,, Printing and Publications, 2nd Floor, Hans
Bhawan, B.S, Zafar Marg, New Delhi (5 copies),
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/_____«
( ReKo TEWARI )
UNDER SECRETARY TO THE GOUT. oOF INDIA




